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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).1333/2006
(From the judgenent and order dated 15/04/2005 in SBCRL No. 103/1987 & SBCRL No. 117/1987

of

The H GH COURT OF RAJASTHAN AT JCODHPUR)

SAWAI LAL & ORS. Petitioner(s)

VERSUS

STATE OF RAJASTHAN Respondent ( s)

(Wth appl n(s) for exenption fromfiling O T.,bail)

Date: 07/04/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE P. P. NAOLEKAR
For Petitioner(s) M. Anis Ahnmed Khan, Adv.

M. Shoai b Ahnad Khan, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER



| ssue noti ce.

(R K. DHAVWAN) (VEERA VERMA)

COURT MASTER COURT MASTER



